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(iv) Annual Report of the
Indian Statigtical Institute,
Calcutia, for the year
1972-73.

{Placed in Library. See No, LT-
10478/78.1

(2) A statement (Hindi and En-
glish versions) showing the
dates on which the English
versions of the above Reports
and the statements showing
reasons for not laying simul-
taneously the Hindi versions
were laid on the Table of
Lok Sabha and Rajya Sabha,
[Placed in Library. See No.
LT-10178/76.]

(3) A copy of the Annual Report
(Hindi version) of the Coun-
cil of Scientific and Industrial
Research, New Delhij, for the
year 1973. [Placed in Lib.
rary. See No. LT-10174/76.]

(4) A copy of the Annual Report
of the Council of Scientific
and Industria] Research, New
Delhi for the year 1874,
[Placed wn Library. See No.
LT-10175/76.]

(5) A copy of the Audit Report
{Hindi and English versions)
on the accounts of the Coun-
cil of Scientific and Industrial
Research, New Delhi for the
year 1972-T3.

(6) A statement (Hindi and En-
glish versions) showing
reasons for delay in laying
the abowe documents, [Placed
in Library. See No. LT-10176/
78.3

(7) A copy of the Annual Report
(Hindi and English versions)
of the National Research
Development Corporation of
India, New Delhi, for the
yeoar 1078-74 glong with the
Auvdited Accounts and the
comments of the Comptroller
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and Auditor General thereon,
under sub-section (1) of
section 619 of the Companies
Act, 1956, [Placed in Library.
See No. LT-10177/76.1

ANNUAL REPORT EIC. OF BANANA AND
FRUIT DEVELOPMENT CORPORATION LTD.,
MADRAR, FOR 1874.75

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): I beg to lay on the Table a
copy of the Annusl Report (Hindf
and English versions) of the Banana
and Fruit Development Corporation
Limited, Madras, for the year 1874-75
along with the Audited Accounts and
the comments of the Comptroller and
Auditor General thereon, under sub.
section (1) of section 818A of the-
Companies Act, 1956. [Placed in Lib-
rary. See No. LT-10178/76 1

Tyres anvp Tuses (MovEMENT CoN-

TROL AMENDMENT ORDER, REVIEWS AND

REPORTS OF SAMBHAR SaLTs LTp.,

JAarpUR AND HINDUSTAN SaLrrs, LTD.,
JAIPUR

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVILL SUPPLIES (SHRI A. P.
SHARMA): On behalf of Shri B, P.
Maurya. I beg to lay on the Table—

(1) A copy of the tyres and tubes
(Movement Control) Amend.
ment Order, 1875 (Hindi and
English versions) published
in Notification No. 8.0. 2753
in Gazette of India dated the
23rd August, 1975, under
sub-section (6) of section &
of the Essential Commodities
Act, 1955. [Placed in Library.
See No. LT-10179/76.]1

(2) A copy each of the following
papers (Hindi end English
versions) under sub-sectiom
(1) of section 619A ot the
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Compamies Act, 1086 —

{a) (1) Review by the Govern.
ment on the working of the
Sambhar Salts Lamited,
Jaipur for the year ended
30th September, 1974

(n) Annual Report of the
Sambhal Sali;  Lamted,
Jaipur, the year ended
30th September, 1874 along
with the Audited Accounts
and the comments of the
Comptroller end  Auditor
General thereon.

YPlaced in Library. See No LT-
10180/76 ]

{b) (1) Review by the Govern-
ment on the working of the
Hindustan Salts Limited
Jaipur, for the year ended
30th September, 1974

#(11) Annual Report of the Hin
dustan Salts Limited, Jai-
pur, for the year ended 30th
September, 1974 along with
the Audited Accounts and
comments of the Com-
ptroller and Auditor
General thereon

YPlaced 1n Library See No LT-
1018176 )

NorirFicaTioNs UNpDER ALL-INDIA SEr-
Vicks Acr, AND UP DEPARTMENTAL
INQuirieg (ENFORCEMENT OF ATTEN-
DANCE OF WITNESBES AND PRODUCTION
oF DocumeNnTs) ORDINANCE, 1076

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA) 1 beg to lay on the Table—

(1) A copy each of the following
Notifications  (Hindi  and
English versions) under sub-
section (2) of section 3 of the

JANUARY 21, 1976

(i) The Indian Administrative
Serviee (Pay) Ninetesnth
Amendment Rules, 1§75,
published in Notification
No. GSR. 1 in Gazette of
India dated the 3rd Janu-
ary, 1976,

() The Indian Administrative
Service (Fixaption of Cadre
Strength) Fust Amend-
ment Regulations, 1978,
published 1n Notfication
No GSR. 7(E) in Gazette
of India dated the 1st
January, 1876.

(1) The Indian Adminstrative
Service (Pay) First
Amendment Rules, 18786,
pubhished n Notification
No GSR B(E) in Gazette
of India dated the 1st Janu-
ary, 1978

[Placed n Library See No LT-
10182/76 1

(2) A copy of the Uttar Pradesh
Departmental Inquiries (En
forcement of Attendance of
Witnesses and Production of
Documents) Ordinance, 1976
(Uttar Pradesh Ordinance
No 24 of 1975) (Hand: and
Enghsh wvermions) Promul-
gated by the Governor of
UP on tte 17th September,
1875, wunder provisions of
article 213(2)¢a) of the
Constitution read with clause
(c) (ii1) of the Proclamration
dated the 30th November,
1875 1ssued by the President
in relation to the State of
Uttar Pradesh together with
a2 memorandutn explaining
the circumnstapces for the
158u¢  of the Ordinance.
{Placed in Library See No.
LT-10188/76.)

NorricaTioNs utnes CenNweal Excse
Rurey

THE MINISTER OF STATE' IN
CHARGE OF THE DEPARTMENT OF



